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CO~MITrEE ON PETITIONS 

SHRI UGRASEN (Dearia): I beg to 
lay on the Table Minutes of the Fint to 
F OurteeD t h littings of the Committee 00 
Petitions. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

SHRI YADVENDRA ntJTT (Jaunpur): 
I beg to lay on the Table MiDutes of the 
Sinh to Tenth Sittings of the Committee 
on Private Memben' Billl and Resolutions 
held during the current Ies.ion. 

• , ·SIIn. 

COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES AND SCHE-

DULED TRIBES 

R1!PORTI OP :;TUDY TnuRs & MINun.l 

SHRI SURN BHAN (AmbaIa): I beg 
to lay on the Table the following Reports 
and Minutes of the Committee 0", the 
Welfare of Scheduled Castes and Scheduled 
Tribes:-

(I) Report oC Study Tour of Study 
Group I oC the Committee on its 
vilit to Srinagar, Jammu, Amrit-
sar and Cbandigarh during Sep-
tember, 1977. 

(.) Report of Study Tour of Study 
Group II of the Committee on its 
visit to Madras, Coehin, Oota. 
ctlmand and Coimbatore during 
September, 1977. 

(3) Report of Study Tour o! Study 
Group III of the ComlDlttee on 
its visit to Pune, Bombay, Daman 
and Goa during September, 1977. 

(4) 'Minutes of the Forty.founb to 
• Porty.eighth Rnd Fifty to Futy-

third littinp of the Committee 
(1973'76). 

(,) I\[inut~' oC the Fint to . Twenty 
w:nni .ittings oC the Committee 
\.'976'771. 

MESSAGE lROM RNYA SABHA 

SECRETARY: Sir, I have to report the \ 
following message received from the 
Secretary-CeneraI of Ra jya SabhR: 

"In accordance with the provisiofJI of 
rule 127 oC the Rules of Procedure and 
Conduct of Business in the Rajya Sabha. 
I am direeted to in{ orm the Lok 
Sabha that the Rajya Sabha, at its 
littingheld on the 22nd December, 1977 
agreed without any amendment to the 
Payment of Bonus (Amendment) Bill, 
1977, which was passed by the Lok 
Sabha at its litting held 00 the 12th 
December, 1977". 

1"'7 lin. 

PUBLIC ACCOUNTS COMMITTEE 

R6TH, 3OTH,4OTH, 43RD,48TH, 49TH, 511T 
52 ND, 531lD, 55TH & 56TH RBPoan . 

SHRI C. M. STEPHF.N (Iduldd): , beg 
to presen t the Collo .. ;ng Reportl of the 
Public Accounts C'.ommittee: 

(I) Twenty·sixth Report 00 Action 
Taken hy Government on the re-
commendatioD3 of the Committee 
~ontained in their Two Hun-
dred and Twenty.fint Report 
(Fifth Lok Sabha) relating to 
rompllterisation in Government 
Ikpartme'l ts. 

(21 Thirti~th Report on Action 
Taken by Govemment on the 
recommendation. of the Commi-
ttee contained in their Hundred 
and Fifh··/ifth Report (Fifth Lok 
Sabha) relating to Sugar Rebate 
Scheme. 

(3) Fortieth Report on ActioD Taken 
by Government on the recom· 
mendation. of the Committee 
contained in their Hundred and 
eighty.aecond Report (Fifth 1.0" 
Sabha) relating to Films Division. 

(4) Forty.third Report on paragr&fhs 
8, 9. ll, 2', 23 and 116 relating 
to Dues and Equipment included 
in the Rt;POrI of the Comptroller 
and Auditor GeDeraI of India 
for the year 1974'75, Union 
Government (Poots and Tele-
graphs). 

(5) Forty.eighth Report on para· 
graphs 08 and 53 of the R~ 
of the Comptroller aod_ Auditor 


